Enquiry Committees on Deemed Universities
221, SHRIKAMAL AKHTAR:
SHRINAND KISHORE YADAY:
Will the Minister of HUMAN RESOURCE DEVELOPMENT be pleased to state:

(a) whether two Enguiry Committees were constituted to enqguire into the standard of

Deemed Universities ;
(b) ifso, the details thereof;
(o) whetherthese Enquiry Committees have submitted their reports to Government;

(d) if 80, the detaile thereof alongwith the recommendations of both Committees,

geparately; and
(e) the details of action taken/proposed to be taken by Government in this regard ?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE DEVELOPMENT
(SHRIMATI D. PURANDESWARI)? (a) to (&) The Government has constituted a Committee to
reviews the functioning of the existing institutions ‘deemed to be universities” to ensure that standards
of higher education and regearch are maintained by such institutions o as to justify their continuance
as institutions ‘deemed to be universities *. The Review Committee included the following personss

(i) Profeszor P.N. Tandon, Professor Emiretus Mermber

Department of Neurogurgery, AlIMS, New Delhi

(i) Professor Govardhan Mehta, Chaimman NAAC Member

and former Director 15c Bangalore
(iii) Professor Anandakrishnan, Chairman [T Kanpur Member
(iv) Profeseor Mrinal Miri, Former Vice Chancellor MNEHU Member
(v}  Additional Secretary (Higher Education)
OR
Joint Secretary (Higher Educatio n) Convener

The Review Committee hag submitted its report, which ig under active consideration of the
Government. The University Grants Commisgion has alzo been asked to take up review of the
functioning of all the ‘deemed to be universitiee * with regard to the availability of the qualified faculty
and the infrastructure in the ‘deemed to be universities'. The process of review by the University

Grants Commigsion ig yet to be completed.
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Education reform
222, SHRINARESH GUJRAL:
SHREIM.K. SINGH:
Will the Minister of HUMAN RESOURCE DEVELOPMENT be pleased to state:

(a) whether the sweeping education reforme undertaken by Gowvernment recently have

beem given well responge as well as criticism;
(b) ifso, the facts and details thereof;

(o) whether there is abnormal delay in the implementation of the new education reform
agenda in the country and the sufferers are students; and

(d) if 20, the further steps Gowvernment proposes to take to implement the new education

reforms in an effective way?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE DEVELOPMENT
(SHRIMATI D. PURANDESWARI )2 (a) and (b} The Central Board of Secondary Education { CBSE)
in consultation with the Ministry of Human Resource Development and keeping in view of the spirit of

Mational Policy of Education, 1985 has decided to introduce following educational reformsi-

i) There will be no class X Board examination w.e.f. 2011 for students studying in CBSE's
Senior Secondary Schoole and who do not wish to move out of the CBSE system after Clase -x. The
studentz studying in CBSE'e Secondary Schoole will, however, be required to appear in Board's

external examination because they will be leaving the Secondary School after Class X.

ii) The Continuous and Comprehensive Ewaluation has been strengthened in all CBSE

affiliated schools w.e.fOctober, 2009 in Class 1X.

iii) The new Grading System has been introduced at Secondary School Level (for Class [X
and X) effective from 200%-10 academic session. During various meetings with stakeholders, sunvey
etc. the Board has received overwhelming responze.

Further, the Right of Children to Free & Compulsory Education Act 2009 has been enacted
which envisages significant reforms in the Elementary Education sector specially with reference to
admission, attendance and completion of elementary education by all children in schools which

conform to specified norms and standards.

Appropriate policy reforms in higher education sector have also been undertaken. Section 6 of
the Central Universities Act, 2009 provides for academic reforme in newly established Central
Universities. The reforms are being extended to other Central Educational Institutions alzo. The
reforms have generally been well received.

() MNao, Sir.

() Dees notariss.
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